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588 km is in progress and 344 km is under various stages of award. This 344 km includes 
Hyderabad-Vijayawada section of NH-9 for which Letter of Acceptance (LOA) has already been 
issued to the BOT Concessionaire. Preparation of Preliminary Project Report (PPR) is in progress in 
the remaining 56 km length. Further, six-laning of entire 1024 km four-lane length of NH-5 has been 
taken up for implementation. Out of this, six-laning in 83km length is under progress and balance 
length is under various stages of award/feasibility study. 

Rate of toll tax on Delhi-Gurgaon Express Highway 

†542. SHRI SHIVANAND TIWARI: 
 SHRI RAJ MOHINDER SINGH MAJITHA: 
Will the Minister of ROAD TRANSPORT AND HIGHWAYS pleased to state: 

(a) whether it is a fact that the rate of toll tax was increased from last April, 2009 for the people 
using Delhi-Gurgaon Express Highway for transport; 

(b) if so, percentage of increase in rate; 

(c) whether it is also a fact that from the day of opening this Highway for use by public, the rate 
of toll tax has been increased several times; and 

(d) if so, number of times the rate was increased, the amount of increase of rate and reasons 
therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI 
R.P.N. SINGH): (a) Yes, Sir. 

(b) The percentage of increase in rate is 5.77. 

(c) to (d) The fee collection on Delhi-Gurgaon Build, Operate and Transfer (BOT) project was 
started from 25.01.2008 on the basis of Wholesale Price Index (WPI) of December, 2006 (208.40). 
The fee rates have since been increased twice. The first revision of 3.98% increase was made from 
1st April, 2008 (based on WPI of 216.7 for the week ending on or nearest to 31st December, 2007). 
The second revision of 5.77% increase has become effective from 1st April, 2009 (based on WPI of 
229.20 for the week ending on or nearest to 31st December, 2008). 

Concession agreement signed by NHAI for four projects 

543. PROF. ALKA BALRAM KSHATRIYA: 
 DR. T. SUBBARAMI REDDY: 
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state: 

(a) whether NHAI has signed concession agreement for developing and widening four projects 
with a total cost of Rs.5069 crore; 

(b) whether projects will also be eligible to access credit from banks; 

(c) whether they will also be able to levy toll charges; 

(d) whether Centre has also given its approval to increase concession period of NHAI project; 
†Original notice of the question was received  in Hindi 
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(e) if so, the total period of concession that will be provided for both highways and roads; and 

(f) whether Rs.47,000 crores credit deals has been awarded by new Government to improve 
growth on national highways? 

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI 
R.P.N. SINGH): (a) National Highways Authority of India (NHAI) recently signed concession 
agreements for five projects of total cost Rs. 5594.1 Crores, details of which are enclosed as 
Statement. (See below) 

(b) to (c) Yes, Sir. 

(d) No, Sir. 

(e) Does not arise in view of (d) above. 

(f) No, Sir. However, National Highways Authority of India (NHAI) has undertaken formulation 
of Work Plan for 2009-10 which includes invitation of bids for various projects under NHDP on Public 
Private Partnership (PPP) basis, as per the following details: 

S.No. NHDP Phase Number of Approximate Cost 

  Projects (in Rs. Crore) 

1 II 7 10,347 

2 III 23 21,298 

3 V 7 10,006 

4 VII 1 680 

 TOTAL : 38 42,331 

Statement 

Concession Agreement 

Stretch NH Project cost Date of signing Concession 
 No. (Rs. in crores) concession period 
   agreement 

Kishangarh-Beawar 8 795 18.05.2009 18 years 

Gujarat/Maharashtra Boarder- 6 1509.1 18.05.2009 19 years 
Surat-Hazira Port 

4 lane elevated road from 4 1345 18.05.2009 15 years 
Chennai Port to Maduravoyal 

Pune-Solapur 9 1110 19.05.2009 21 years 

MP/MH Boarder-Dhule Section 3 835 24.06.2009 18 years 

TOTAL :  5594.1 

Implementation of National Highway Projects 

544. SHRJ JESUDASU SEELAM: 
 DR. T. SUBBARAMI REDDY: 
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state: 




